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Shri Nanak Das Moolrajani 
M/s. Rochees Watches Private Ltd.            … Appellant

  
B-21, Shri Ji ki Mori, Tripolia Bazar 
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VERSUS 
 

Commissioner of Customs                ... Respondent 
NCR Building, Statue Circle 

Jaipur 

 
APPEARANCE: 

None for the Appellants (Shri Keshav Krishnan, Advocate appeared proxy and 
sought adjournment)  
 

Shri R P Sharma, Special Counsel for the Revenue 
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HON’BLE DR. RACHNA GUPTA, MEMBER (JUDICIAL) 
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P V SUBBA RAO 
 

 

The appeal is allowed. For order see order of date in Customs Appeal 

No. 224 of 2011.  

 

(RACHNA GUPTA) 
MEMBER (JUDICIAL) 

 

 

 (P. V. SUBBA RAO) 

MEMBER (TECHNICAL) 
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